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f«; Form of Annual Performance Appraisal Report of
~ Principal Private Secretary/Private Secretary/Court Master/
Personal Assistant & Stenographer [Grade ‘D’}

Ministry/Department/Office Of

Report for the year/period ending:

Part | : Personal Data

(To be filled by the Administrative Section concerned of the Ministry/Department/Office)

1. Name of Officer
2. Date of Birth
3. Designation of the post held

4. Whether the officer belongs to
Schedule Caste/Schedule Tribe

5. Present Grade

6. Date of appointment to the present
grade

7. Name of officers with designations
with whom employed during the
year and the period served with
each

8. Period of absence from duty on
leave, training etc. during the year

N2




Part Il : Self Appraisal
(To be filled by the Officer reported upon)

i Brief resume of the work done by the during the year/period from
......................... 0unusrmvereenee(The resume to be furnished should be limited to 100
words)

2. Please also indicate items in which there have been significantly higher achievements

and your contribution thereto.

3. Please state, briefly, the shortfalls in your input and reasons therefore, if any.

4. Please state whether the annual return on immovable property for the preceding
calendar year was filed within the prescribed date i.e. 31% January, of the year following
the calendar year. If not, the date of filing the return should be given.

Place
Date

(Signature of the officer reported upon)




Part-1ll : To be filled by Reporting Officer

3. Does the Reporting Officer agree with the statement made in Part II? If no, the extent
to
disagreement and reasons thereof.

Numerical grading is to be awarded for each of the attribute by the reporting authority which
should be on a scale of 1-10 where 1 refers to the lowest grade and 10 to the highest.

(Please read carefully the guidelines before filling up the entries.)

2 Assessment of work output (weightage to this section would be 40%)

Sr. Details Reporting Reviewing Initial of

no Authority Authority Reviewing
Authority

i) | Quality of work

ii) | Level of professional skill

iii) | Trust worthiness in handling
secret and top secret matters
and papers

iv) | Maintenance of engagement
diary and timely submission of
necessary papers for meetings,
interviews, etc.

Overall Grading on “Work Output’
[ fo iv]/4)

4




Assessment of functional competency (weightage to this section would be 40%)

Sr. Details Reporting Reviewing Initial of

no Authority Authority Reviewing
Authority

i) | Attitude to work

ii) | Intelligence, keenness

iii) | Maintenance of discipline

iv) | Sense of responsibility

v) | Communication skills

vi) | Ability to work in team

vii) | Ability to meet deadline

viii) | Regularity and Punctuality

in attendance

Overall Grading on ‘Personal

Attributes [i to viiil/8)

4. Assessment of personal attributes (weightage to this section would be 30%)
. Details Reporting Reviewing Initial of
no Authority Authority Reviewing

Authority

i) | Proficiency and accuracy in
Stenographic work

ii) | Inter-personal relations

iii) | Coordination ability

iv) | Effective liaison, Initiative
and tact in dealing with
telephone calls & visitor

Overall Grading on ‘Functional
Competency’ [i to iv]/4)

Note: The overall grading will be based on addition of the mean value
in proportion to weightage assigned.

of each group of indictors




Part -IV: General

é Relations with the public (wherever applicable)
’ (please comment on the officer’s accessibility to the public and responsiveness to their

needs)

z State of Health

3 Integrity (Please comment on the integrity of the officer)

4. Pen Picture by Reporting Officer (in about 100 words) on the overall qualities of the
officer including area of strengths and leaser strength, extraordinary achievements,
significant failures and attitude towards weaker sections.

5. Overall numerical grading on the basis of weightage given in Section 2, 3 and 4 in Part-lll
of the Report.

Signature of the Reporting Officer

BhRD: Ll Name in Block letters:. ...
DESIGNALION: . cc.voocirrinssessasnimnssssesr st is s
Date: During the period of Report........ow it




|

%

PART-IV: Remarks of the Reviewing Officer

Length of service under the Reviewing Officer :

Do you agree with the assessment made by the Reporting Officer with respect to the
work output and the various attributes in Part-lll. In case you do not agree with any of
the numerical assessments of attributes please record your assessment in the column
provided for you in Part Ill and initial your entries.

In case of difference of opinion, please give details and reasons for the same.

Comments, if any, on the Pen Picture written by the Reporting Officer.

Overall numerical grading on the basis of weightage given in Para 2, 3 and 4 in Part-1ll of
the Report.

Signature of the Reviewing Officer

................... Name in BIOCK LEEEEIS.......cocvviveusiinirsnssms s ssnsmsis st s

.................... Designation during the period 0 RePOrt.........ocrmiies




3@3?! / INSTRUCTIONS

i Bt Aeia RS v wgegel gemdsr &, aw sty ¥ wrd-Brean HEUIFT G 1
T SR A A A wQal & R mget s v WA ¢ | I ag 2w Bredr Rad 1
W& I RO A omy @ siferd @) @ B ¥ oy FH A B i et Bl wfy

The Annual Performance Appraisal Report is an important document, it provides the basic and vt
inputs for assessing the performance of an officer and for his/her further advancement in his/her <1
The officer reported upon, the Reporting Officer should, therefore, undertake the duty of filling ¢
form with a high sense of responsibility.

Rt e ad ¥0erd & ug HEYH T uige & gawr ey el @1 Rewr s § ooty o
aafad vt @ ggent W% | 9g ue A gaat Al afwar 7t &, 9fews var Radmread o & s G
e O ), 3w AR, S R frdy s 8, % and Rremee, 3Ry arwar e safier 6 o ‘
Hr R 3t Ry @ w o wen aie ;
Reporting Officers should realize that the objective is to develop an officer so that he/she realizes |5 /v ;
lrue potential. It is not meant to be a fault finding process but a developmental one, The Roparing
Officer should not shy away from reporting shortcomings in performance, attitudes or overall petsenlit
of the officer reported upon.,

I e Can S T T 4wt el ol e ) ROk @Y amsfens i e s s Al o oo
@ A W ARy Tw wfwiEt W wwed: gar gw smeer | 1
The items should be filled with due care and attention and after devoting adequate time. Any atteio)f i !
fill the report in a casual or superficial manner will be casily discernible to the higher authorities. {

UE I AR ¥ R e | Faw 3y IFHT BT mmrcm% wfE & AT Y | Iwse Fawn e cus
I A e erard axfar ¥ 1 el it weadd @y SLds T S A g 367 R wr and el b
S F W G ¥ @A | g I qeRer s o B s |

Every answer shall be given in a narrative form except where numerical gradings is to be awarded. i
space provided indicates the desired length of the answer. Words and phrases should be chosen co (i
and should accurately reflect the intention of the officer recording the answer, Unambiguous and s
language may be used,

R famgar arer sy, 37 3Rad Brad RONE fd s b @ ad & ue A af of g fhe wm e oo
| Al @ e Rdelehsr af & R s g7 wrsEar Ol 30 @ & WY AU GT WU & i
aa e s | welee Qa, wdia sftwat a e v @ S Ak T S e |

The Reporting Officer shall, in the beginning of the year, assign targets to each of the officers o i1
is required to report upon for completion during the year. In the case of an officer taking up a new pos: i
the course of the reporting year, such targets/goals shall be set at the time of assumption of the row
change. The tasks/targets set should clearly be known and understood by the both the officers core: .

Fafy farest aeaima od A wm @ arer T ¥ R g 8 ag e waver R @ el wi a0
& o RO REa ad wfel @ e sweae o Rl WS e R AR e o
T W QR Fea So R | gl

Although performance appraisal is a year-end exercise, in order that it may be a tool for humar rosou
development; the Reporting Officer should at regular intervals teview the performance and lake no
corrective steps by way of advice etc.

UEAF HFiETEA B g W gem iR % ag e R ST et sy & sy sroo

AT wAed A oy wurdvE anafrE awdc WECTET WY |

It should be the endeavour of each appraiser to present the truest possible picture of the appiisay
regard to his/her performance, conduct, behaviour and potential.

AE IR, Heaiast v smr ard e & sy & an & Rreider wafy me & Wi g
Assessment should be confined to the appraisee’s performance during the period of report nnly

aw 3ENT A ol & R 1 e B @ e W (e oo wrd grera 7O Jgar worar A% & fav) fave iy )
¥ e ¥ afty smees ¥ iy w7 Y ey SEAT ST | RGBT 9 TAC10 F AT @, BRe e g ooy 1
& wau i Mer sgmar v | 12 & A W 910 & 3 AR smerdt % @9, 3 werwr aRen w
HARUwRar § | wifadr ds Qv ot & w6y RaE ey aw 3R e @ g el w9 o
ST 3HE Hada wrf &1 3¢ § oo asr wear fy dqawr if @iz zﬁgéh R |

8




It is expected that any grading of 1 & 2 (against work output or attribute or overall grade ) would b
adequately justified in the pen picture by way of special failures and similarly any grade of 9 & 10 would
be justified with respect to special accomplishments, Grades of 1-2 or 9-10 are expected to be rare
occurrences and hence the need to justify them. In awarding a numerical grade the reporting and
reviewing authorities should rate the officer against a large population of his/her peers that may e
currently working under them,

10, 9 /g & v stads smiet & AT B & e ¥, PR st o Rrare fear Fw

For purpose of calculating average scores [or empanclment/promotion, the following grades will be

considered
83iv10& drg 3 ' 9 ]
| Between 8 and 10 v Outstanding S
63 8% dra e y |
Between 6 and 8 Very Good . 4‘
4 3 6 & drg ot 5 {
Between 4 and 6 Good ]
47 & : 0 :
Below 4 ol
Rogoft | NOTE

mﬁmﬁwﬁﬁamzﬁ}aﬁﬁﬁvaﬁf@ammqmmm;-
The following procedure should be followed in filling up the item relating to integrity:-

) AR wRE B w0 T s |
If the officer’s integrity is beyond doubt, it may be so stated.

(i) afr ® Wg & w7 @ W o Rar am sk R Fitard € oo

If there is any doubt of suspicion, the item should be left blank and action taken as under:

(%) wawwggﬁwvﬁmﬁm'aﬁfmiﬁmmé@rmlﬁmﬁwwwﬂmmﬁnm
W aREaw yfwmd @ o sor & s, @ g AT W B gt @il o & oreh & o
AT wr gEiO @ ar T Ropoh @) fftag wew wwwr g & R 3wy 77 gfaa v
vy i awet & R wferd & s @ dud A v woa wE A ar s 3Ed & e Bix
AT oI, ST o Ry /Y )

A separate secret note should be recorded and followed up. A copy of the note should also be sen
together with the Confidential Report ta the next superior officer who will ensure that the follow:
up action is taken expeditiously, Where it is not possible either to certify the integrity or to record
the secret note, the Reporting Officer should state either that he has not watched the officer's work

4 for sufficient time to form a definite judzment or that he has heard nothing against the officer, 4
the case may be.
(@) AR, ngadt @ & aRemwaey wig o8 § afml i eafawwE@a e e ae

aeTER U fafy Mweim R wm & s
If, as a result of the follow-up action tre doubts or suspicions are cleared, the officer's integ ity
should be certified and an entry made accordingly in the Confidential Report.

(1) i wE ® iY@ ol &, @ sl P aR R S afe ik S, T HF @y wghiva o
& S|

If the doubts or suspicions are confirmed, the fact should also be recorded and duty communicaied
to the officer concerned,

(|) o syeadt aded & gftomrees, Wy & o gy & R a1 & 3wy qfE Rt g, 3wy & amwoer @
el Il & et 2w s aRv 3R I A Fuds (@) slie () w awfafe starg & smh afo
[f as a result of the follow up action, the doubts or suspicions are neither cleared nor confirmed th

officer's conduct should be walched for a further period and thereafter action taken as indicatod «:
b) and (c) above.

£

(& AT W FAEA WG . 51/4/84-F1, (%) (e 21.6.1965)
(Ministry of Home Affairs O.M. No.51/4/84-Estt.(a) dated 21-6-1965)

$




PROFORMA

CERTIFICATE

Certified that a copy of my APAR for the period 2018-19 have been provided to
me in terms of DoPT’s O.M. No. 21011/1/2005-Estt.(A) dated. 14.05.2009 and O.M.
No. 21011/1/2010-Estt(A) dated 13.04.2010. I have nothing to represent.

Signature

Name

Designation

Min./Deptt.

Dated:

3 With stamp




